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O R D E R 

11.02.2020  It is stated that ‘Canara Bank’ had filed Affidavit before the 

Adjudicating Authority. Copy of the Affidavit is not on the record. The same be 

filed.  

 Learned counsel for the parties be ready with brief notes of arguments not 

more than three pages highlighting the points and page numbers to be referred  

at the time of arguments.  

List the Appeal ‘For Admission (After Notice)’ on 12th March, 2020. 
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